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IN THE INCOME TAX APPELLATE TRIBUNAL, DELHI ‘Friday-C’ BENCH,  
NEW DELHI    

 
BEFORE SH. H. S. SIDHU, JUDICIAL MEMBER 

AND  
SHRI N.K. BILLAIYA, ACCOUNTANT MEMBER  

 
ITA No.3177/DEL/2019 

[A.Y 2014-15] 
 

Raunaq Advisors P. Ltd.  Vs.  ITO 
H. No.9, Block-O   Ward-3(5)  
South City-1, Gurgaon    Haryana 
PAN No. AAFCR7974J      
 
[Appellant]      [Respondent] 

 
Appellant  by  : None 

   Respondent by  :     Ms. Rakhi Vimal, Sr. Dr.  
 
 

                        Date of Hearing       :       20.12.2019 
               Date of Pronouncement    :       20.12.2019 

 
 

ORDER 
 
PER N. K. BILLAIYA, AM: 
  

The present appeal is directed by the assessee against order of Ld. 

CIT(A), Gurgaon dt. 5.03.2019 for assessment year 2014-15. 

2.  The Ld. Counsel for the assessee moved an application dt. 05.12.2019 

requesting for the permission to withdraw the appeal.  The Ld. DR did not 

object to withdrawal of the appeal by assessee.  

3. We, therefore, permit the assessee to withdraw this appeal, which hereby 

stands dismissed as withdrawn. 

4. In the result, the appeal filed by the assessee is dismissed. 
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The order is pronounced in the open court on  20.12.2019. 

 
 

  Sd/-       Sd/- 
[H.S. SIDHU]                        [N.K. BILLAIYA]  

    JUDICIAL MEMBER                               ACCOUNTANT MEMBER                         
Dated: 20nd  December, 2019 
*Neha* 
Copy forwarded to:  

1. Appellant 
2. Respondent 
3. CITi 
4. CIT(A)  
5.       DR 

 

    Asst. Registrar 
ITAT, New Delhi 
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